Central Acdministrative Triosunal
Principal Bench

0.A. No.2864/20C2
New Delhi this the 23th day of May, 20C&

Hon’ble Shri V.K. Majotra, Member (A)
Hon’ble Shhri Kuldip Singh, Member (J)

1. Pulkit Sah S/0 Ayodhi Sahu
Sector-4/1185, R.k. Puram,
New Delhi-110022.

2. Narendra Narang /o H... Narang
C-296, Nirman
Vihar, Delhi-110092.

2, Smt. Alka Sohal W/o A.ll. Sohal

85-A, DDA LIG Flat, Rajcuri
Garden, New LCelhi-1103027.

4, T.R. Sawariya S/oc _ate Shri Ram Singh
T-2nd 193 Madang-r New De hi- 6C.

-Apolicants
By Advocate: Shri Dz2epak Verma)

Jersus

1. Union of India, through
The Cec-etary,
Cectt. of Fersonnel & Training (DOPT)
No-th Bioch, hea De’hi.

2. The Secr=ztary,
Dept. cf Expenditure,
Miristry cof Filance,
Nor-h 31oct, New De hi.
2. The S=acretary,

ctaff Selection Commission
Rlock 17, CGO Compiex, Lodi Road,
New Deihi-*11002C.

~Respondents
(By tdvocate: Mtrs. Avinash Kaur:
ORDER (Oral)
Hon’ble Shri V.K. Majotra, Member (A)
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resnact of tnhne old post. Learnad ccunse”™ stated *that
applicarts’ placement 1in the revised sca’'e does not
invo've assumption of duties or responsibilities of
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ater importance thanﬁ}hey were discharging ‘nitially
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~evised pay scale. He further stated tnat this has
Leaty <lar-fied by G.I., DOPT OM dated 9.1.1384 to the

affect that when The scale oFf pay of a post s revised
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‘B’ and Data Entry Coeraztors 3Grade 'A’ are d-fferent.
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respondents are directec to consider granting the first
financial upgradation to the applicants under the ACF

Schene 2n completion of 12 years of servize from

11.2.13¢80  since wher they heve beer. nlacec in the pay
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